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Title: Motion regarding suspension of Question Hour. (Motion Adopted).
MOTION RE: SUSPENSION OF QUESTION HOUR

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM
NABI| AZAD): Sir, with your permission, | beg to move :

"That this House do suspend Rule 32 of the Rules of Procedure and Conduct of Business in Lok Sabha
insofar as it provides for the first hour of the sitting being made available for the asking and answering of
questions, in order to take up the essential Government Business."

MR. SPEAKER: The question is:

"That this House do suspend Rule 32 of the Rules of Procedure and Conduct of Business in Lok Sabha
insofar as it provides for the first hour of the sitting being made available for the asking and answering of
questions, in order to take up the essential Government Business."

The motion was adopted.



